Office of
l.ctter No.
To.

Sub:

Sir.
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the Divisional Forest Officer, Kashi Wildlife Division Ramnagar, Varanasi
22U/ /! Jo Dated: March 22 2023

The Registrar General,
Hon’ble National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Regarding submission Of Action Taken Report in compliance of the
order dated03.03.2023 in OA No. 698/2022, in the matter of

Dharmendra Kumar Singh Vs. State of U.P & Ors.

Kindly refer the subject mentioned above, In compliance of the order

dated 03.03.2023 in OA No. 698/2022, in the matter of Dharmendra Kumar Singh

Vs. State

herewith

of U.P & Ors. The action taken report of the joint committee are enclosed
for your kind pursual and further necessary action.

Enclosures: As above

Copy to:

Sincercly Yours,

V>
Lo
(Dinesh Singh)

Divisional Forest Officer,
Kashi Wildlife Division.,
Ramnagar, Varanasi,
Following for information and further necessary action.

Shri Pradecp MishraAdvocate, Supreme Court, 13-235, Sector- XIX,

Noida, District- G B Nagar, 201301

-~

//-/
(Dinesh Singh)
Divisional Forest Officer,
Kashi Wildlife Division,

Ramnagar, Varanasi.



"5ebort"

Placed Before Hon'ble National Green Tribunal (NGT) New

Delhi
O.A. No. 698/2022

In the matter of Dharmendra Kumar Singh V/S State of U.P.

and Others
Background :-
National Green Tribunal (NGT) Order —

The Hon'ble National Green Tribunal (N.G.T.) has passed order on

date 03.03.2023 in matter of O.A. No. 698/2022 Dharmendra Kumar Singh
V/s State of U.P. and others. The relevant part of the order is as follows :

10.

2.

[n view thereof the Registrar, Jannayak Chandrashekhar University
Ballia Uttar Pradesh is directed not to carry out any further
construction on any part of land falling within ESZ area of 1.0
kilometer from the boundary of Jai Prakash Narayan (Surha Tal)
Bird Sanctuary Ballia.

The District Magistrate and the Superintendent of Police Ballia and
Divisional Forest Officer Kashi Wildlife Division Ramnagar
Varanasi are directed to take all requisite steps to ensure that no
further construction takes place on the above said Eco Sensitive
Zone.

The District Magistrate Ballia and the Divisional Forest Officer
Kashi Wildlife Division Ramnagar Varanasi are also directed to get
the Eco Sensitive Zone area demarcated, identify the encroachments
to take appropriate action for removal of encroachments and to get
appropriate sign boards fixed at appropriate places that the same is
no construction zone and no further construction be raised thereon
and submit Action Taken Report in this regard within one month by
email at judicial- ngt@gov.in preferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.

[.ist for further consideration on 20.04.2023.

In the facts and circumstances of the case, we also consider
presence of the Registrar Jannayak Chandrashekhar University
Ballia Uttar Pradesh and the Divisional Forest Officer Kashi
Wildlife Division Ramnagar Varanasi though VC to be essential for
assisting this Tribunal in just and proper adjudication of the
questions involved in the case and accordingly, they shall remain
present before this Jribunal through VC on the date fixed.




2.1

2.2

2.3

2.4

Action Taken :- 52

In compliance of the order dated 3™ March 2023 passed by Hon'ble
National Green Tribunal, New Delhi, the following actions are
taken :-

In compliance of the instructions given by the Hon'ble National
Green Tribunal, New Delhi during the hearing dated 3 March
2023 immediately the Divisional Forest Officer Kashi Wildlife
Division Ramnagar Varanasi instructed the Registrar Jananayak
Chandrashekhar University Ballia vide his letter no. 3127/31, dated
3" March 2023 to stop the on-going construction works in the
university premises namely- (1). Academic building (2). Academic
block (3). Library building (4). Commercial building (5). 100
bedded hostel and he also visited the spot and stopped the all-on-
going construction works. (Annexure 1)

For compliance of the order dated 3 March 2023 passed by
Hon'ble National Green Tribunal, New Delhi District Magistrate
Ballia vide his letter no. 1788/smoziofSio—a= fao, dated 4™ March
2023 instructed Divisional forest Officer Kashi Wildlife Division
Ramnagar Varanasi and copied to Superintendent of Police Ballia,
Divisional Director Social Forestry Division Ballia, Registrar
Jananayak Chandrashekhar University Ballia, Settlement Officer
Ballia, Consolidation Officer Ballia and Sub Divisional Magistrate
Ballia. (Annexure 2)

District Magistrate Ballia vide his letter no. 1789/amoofSio—a+ fo,
dated 4" March 2023 for the review of compliance of the order
dated 3" March 2023 passed by Hon'ble National Green Tribunal,
New Delhi nominated “Nodal Officers” Mr. Rajesh Kumar, ADM
(F/R) at District level and Mr. Prashant Kumar Nayak, SDM Ballia
at Tehsil level and instructed them to review and ensure the
compliance of the order dated 3" March 2023 passed by Hon'ble
National Green Tribunal, New Delhi and brief him about the
progress of the compliance on every Friday. (Annexure 3)

Divisional Forest Officer Kashi Wildlife Division Ramnagar
Varanasi vide his Letter no. 3152/31, dated 06" March 2023
instructed the concerned Forest Range Officer, Turtle Breeding
Centre Sarnath, Varanasi to comply the order dated 3" March 2023
passed by Hon'ble National Green Tribunal New Delhi. (Annexure
4)

Divisional Forest Officer Kashi Wildlife Division Ramnagar
Varanasi vide his Letter no. 3180/31, dated 10™ March 2023
requested Divisional Director Social Forestry Division Ballia to
ensure the compliance of the order dated 3™ March 2023 passed by
Hon'ble Nalioml(}reen Tribunal New Delhi in the Eco Sensitive

B zr/
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Zone (E.S.Z) of Jai Prakash Narayan Bird Sanctuary (Surha Tal)
which is under the administrative control of Divisional Forest
Officer Social Forestry Division Ballia. (Annexure 5)

Divisional Director Social Forestry Division Ballia vide his letter
no. 2047/14-1, dated 10"March 2023 instructed the Forest Range
Officers of Ballia, Maniyar, Chhata and Banshdih Range to comply
the order dated 3" March 2023 passed by Hon'ble National Green
Tribunal, New Delhi. (Annexure 6)

In compliance of Point No 10, 11 and 12 in order dated 3 March
2023 passed by Hon'ble National Green Tribunal, New Delhi the
Division Forest Officer Kashi Wildlife Division Ramnagar Varanasi
and Divisional Director Social Forestry Division Ballia submitted
the joint report vide letter no. 3363/37 dated 27" March 2023 of the
office of Division Forest Officer Kashi Wildlife Division Ramnagar
Varanasi which is attached with the report. (Annexure 7)

Above action taken report is submitted to Hon'ble NGT in
compliance of order passed on dated 03.03.2023.

"‘w’/

(Raj Kar r) (Ravindra Kumar),

Superintendent of Polilce. District Magistrate,
Ballia. Ballia.
.}\3\2'015 — 5. 8 3'01’5
(Dincsh Singh) (V.K. Anand)

Divisional Forest Officer, Divisional Director,
Kashi Wild Life Division, Social Forestry Division &

Ramnagar, Varanasi. Member Secretary, District

Wetland Committee Ballia.



Annexure-1

REICZ /31 T, awieh, 7 63 | 2023
Jar ¥,
derwfea,

SIS aaeray fasafderer,
Sterge gferan |

ffeg — =0 sy eRa afavr (cosfodlo) = fReeh # amaifera aitovo
AT 698 /2022 = AR Rig 99w we 3 godo vve arawd 3
f=ieh 03.03.2023 @1 Yorarf & R A0 AR gRT 2 T Ay

& HH H |
HEIqY,

"o Wt gRa sifd@weor (vHoShodo) wE fReeh # s aovo
- 698 /2022 g HAR Rig a9 We 3w Yofo wvs argd F w0 =rer
& 3mey fRAld 04012023 gr1 frenfaer®, afern vd wwrfry g, @
aYlld YHET, IR, aROR @ fRETE 03.032023 B gAATE @ SR AT
GFBRET & " 9 w0 vl 8Ra afewer & wararam @ sriard § syl
vl v PR far man an ) S @ ww A s e 03.03.2023 BT GHAR B
R "o sfexyr gy AR fear @ B Siverer ammvr G Rer

(qeerare)) & do1 afwfea oim (owviosrso) # Pt wwva waw Rera
faazor =1 ypR & 8 —

1—  wefe WA, s faces ofdar — 4172 9t #io
2— UdsA® «id wad, sd fAeesm vian — 6689 aif o
3- ¥ 9ad, del fdeeay uRar — 4106 9 #o
a—  HHRIFd 994, $ol faeesm uRar — 645 @i Ao
5— 100 48 BIHAEN Wad, &l fdeesy tRar -~ 1563 @3f o

1775 a7 #Hlo

1 fer Bl dapre dve @ fRur S| Iad wewvr @) spre
grrarg @1 fafer 20 aiier, 2023 gfAaftaa g2 2|

et Ao s BgRa sifaRor (THoShodlo) HE fReeh gmr fRa
fder & @9 | anu SWIad waHi & i B @ deprer ave B9 € e
fasft oft faudta aRvmm &q ey oo SeRerd 86

CGEAD|

0%\ W2
\ERENRE)
g g
BT FIONG UHTET, AR, R0



/
9
q0%i0,3/9%- /feifehe |
T iR PreeRed @ e Od v B &g A -

- Rrenier, i @ Mo vy &Ra st (goshogio) gRT G @
INF RAiT 03032023 A RA M aRy @ A A qEE U9 Sawd
FrdaTE 8q v |

2— R qferw arfiers, aforan |

3- VMW Y@ T TEE R [T, So%0, TS |

4— YU YA T ERED, TIui, S0%0, THETS |

5- T T WRe, gud, YRedl &9, S0%0, PR |

6— wriTg Fdwe, At aiftet wm, afer |

N3
e
g gRTerm

el Telia NI, R, aRIVTE



5 6 Annexure-2

mmm.mﬂﬁm

: 11%% /amaofo—aa o Reie:

by s i e, e 3, 7 Rech g ahRore e
o 698 /2022 % TR RiE Fm R % oo W I H
aifa sy feAi® 03.032023 B W #|

waria e,

T T g WA,

IR, ARTOTAN

srfm Remadtr B Rupw, wge dw ) Rl wm
SR TP o 698 /2022 T FAR RiE W we A% Jodo vF I
¥ uRa Ay A% 03032023 B JAADT B, frwd WY T A B WM
W & | T IR B WRR—10, 11, 12 F Frer amdw wiRkar Rear waw &
10. lnvicwﬂ:uwfihckegim,hmynkChmdnshnkhnUnivaﬁty.Baﬂm,Ut_m'
Pradesh is directed not to carry out any further construction on any part of land falling
within ESZ area of 1.0 kilometer from the boundary of Jai Prakash Narayan (Surha Tal)
Bird Sanctuary, Ballia.
11.  The District Magistrate and the Superintendent of Police, Ballia and Divisional
Forest Officer, Kashi Wildlife Division, Ramnagar, Varanasi are directed to take all
requisite steps to ensure that no further construction takes place on the above said Eco
Sensitive Zone.
12.  The District Magistrate, Ballia and the Divisional Forest Officer, Kashi Wildlife
Division, Ramnagar, Varanasi are also directed to get the Eco Sensitive Zone area
demarcated, identify the encroachments, to take appropriate action for removal of
encroachments and to get appropriate sign boards fixed at appropriate places that the same
is no construction zone and no further construction be raised thereon and submit Action
Taken Report in this regard within one month by email at Judicial-ngt@gov.in preferably
in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF.
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10.

11.

12.

The view thereof the Registrar, Jannayak Chandrashekhar University, Ballia,
Uttar Pradesh is directed not to carry out any further construction on any part
of land falling within ESZ area of 1.0 Kilometer from the boundary of Jai
Prakash Narayan (Suraha Tal) Bird Sanctuary, Ballia.

The District Magistrate and the Superintendent of Police, Balliz and Divisional
Forest Officer, Kashi Wild Life Division, Ramnagar, Varanasi are directed to
take all requisite steps to ensure that no further construction takes place on the
above said Eco Sensitive Zone.

The District Magistrate, Ballia and the Divisional Forest Officer, Kashi Wild
Life Division, Ramnagar, Varanasi are also directed to get the Eco Sensitive
Zone area demarcated, identify the encroachments, to take appropriate action
for removal of encroachments and to get appropriate sign boards fixed at
appropriate places that the same is no construction zone and no further
construction be raised thereon and submit Action. Taken Report in this regard
within one month by email at Judicial-ngt@gov.in preferably in the form of
searchable PDF/OCR Support PDF and not in the form of Image PDF.

D \ny \Steno 2022\Letter 2022-23\ Doc Kashi Wild Life Division, Ramnagar, Varanasi
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10. In view thereof the Registrar, Jannayak Chandrashekhar University, Ballia, Uttar
Pradesh is directed not to carry out any further construction on any part of land

falling within ESZ area of 1.0 kilometer from the boundary of Jai Prakash Naryan
(Surhatal) Bird Sanctuary, Ballia.

11.  The District Magistrate and the Superintendent of Police, Ballia and Divisional
Forest Officer. Kashi Wildlife Division, Ramnagar, Varanasi are directed to take all
requisite steps to ensure that no further construction takes place on the above said
Eco Sensitive Zone.

12. The District Magistrate, Ballia and the Divisional Forest Officer, Kashi Wildlife
Division, Ramnagar, Varanasi are also directed to get the Eco Sensitive Zone area



e

demarcated, identify the enm'omﬁzs, to take appropriate action for removal of

encroachments and to get appropriate sign boards fixed at appropriate places that the
same is no construction zone and no further construction be raised there on and
Submit action taken report in this regard within onec month by email at Judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in
the form of Image PDF.
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I In view thereof the Registrar, Jananayak Chandrashekhar University Ballia Uttar
Pradesh is directed not to carry out any further construction on any part of land falling
within ESZ area of 1.0 kilometer from the boundary of Jai Prakash Narayan (Surha
Tal) Bird Sanctuary Ballia.
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2. The District Magistrate and the Superintendent of Police Ballia and Divisional Forest
Officer Kashi Wildlife Division Ramnagar Varanasi are directed to take all requisite
steps to ensure that no further construction takes place on the above said Eco
Sensitive Zone.
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The District Magistrate Ballia and the Divisional Forest Officer Kashi Wildlife
Division Ramnagar Varanasi are also directed to get the Eco Sensitive Zone area
demarcated, identify the encroachments to take appropriate action for removal of
encroachments and to get appropriate sign boards fixed at appropriate places that the
same 1s no construction zone and no further construction be raised thereon..........
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12. " The District Magistrate. Ballia and the Divisional Forest Officer. Kashi Wildlife
Division Ramnagar. Varanasi are also directed to get the Eco Sensitive Zone area
demarcated. identify the encroachments. to take appropriate action for removal of
encroachments and to get appropriate sign boards fixed at appropriate places that the
same is no construction zone and no further construction be raised there on and
Submit action taken report in this regard within one month by email at Judicial-
ngti@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in
the form of Image PDF.
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